C.e:ntempt App‘licati-#n No;.':lﬁ/@?i
Ha
Original Applicetion Ne, 787/02

Allahabad this

Hen'ble Mr., Justice S.R. Singh, V.C.
mnfglg M. D.R. Tiwari, A.M

Om Prakash aged about 38 years

son of Shri Moti Lal, Resident of

63, Jairampur, Post Dhocoman Ganj,
iahabad-

"R .ﬂppliciint.

(By Advecate : Sri R.K. Nigam)
Versus.

Dr. P Rai,

Director, Nationel Research Centre
for Agrofcrestry, Near FPabuj Dam,
Gwelior Read, Jhansi.,

sevan ..f’bspﬁndents-
(By Advecete : Sri B.B. Sirohi)

SORD ER
(By Hon'ble M., Justice S.R. Singh, V.C.)

Heard Sri S.M. Ali helding brief eof Sri R.K. Nigam
learned ceunsel for the applicent and Sri B.B. Sirohi
leérned counsel for the respandents,

2 This contempt petitien hes been rendered infructueus
inv;iew of statement made by learned counsel for the
perties &t ber thet the erder of the Tribunal has been

cemplied with,

Se Accordingly, the centempt petition is dismissed as
reupd

heving been"infruct,ueus. Notices are discharged.




